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5, Raisina Road 5.7.76 

2. Talkatora Road 24.3.84 

11, Ashoka Road 21.3.85 
15, Windsor Place 29.1 1.79 

3, Pt Pant Marg 1 5.88 
5. Pt Pant Marg 1.7.88 

12. G.R.G. Road 5 3 91 
3. V P. House 25 10.83 

14. V P House 23 7 71 
24. V P. House 14 6 82 

523. V.P. House 26 9.83 

11 9. V P House 30.10.70 
201-A. V.P. House 19 11 70 
309. VP House 6 5.70 
17. VP. House 1 5 6 9 0  
418. V.P House 1 7 4  78 

115. VP House 30 1 87 
416. VP House 30 1 87 

16. V P. House 26 6 92 

310. VP House 26 6 92 

13. Wmdsor Place 1 6 4  91 

C 401. C 402 11 7 7 9  
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781. L B Nagar 8 9 88 
SIVilB1, R K Puram 17 10 67 

SIV/209. R K Puram 30 12 77 
SIVi892. R K Puram 7 9 67 

896 B K S Marg 17 7 80 
80 H SlVlDlZ 21 9 82 

87 T SlVlDlZ 20 12 91 
J-556 Mand~r Marg 17 7 80 

D1/109, Chankyapur~ 7 8 91 

220 VP House 1 5 2 9 5  

45 A;SIV/DIZ 26 10 93 

BBC's  Map o n  Jammu 8 Kashmir (d) tf SO. the react~on of the BBC thereto7 

4 4 9  SHRI GHIRENDRA AGARWAL 
THE MINISTER OF EXTERNAL AFFAIRS f S h R i  

I K GUJRAL) ( a )  Yes. Sir 
S ~ k i  P ~ A B H ~  GAYAL KATHERIA 

(b) The BBC news bulletm referred to the Lahore 
*I;' Ihe o f  be bomb blast and carr~ed a map In the b a ~ ~ g r o u n d  

pleased to stale show~ng Jarnmu 6 Kashmlr with a dot of d~fferenf 
:a: whether at!enlron of the government has been 

drawn 1s ?he alleged Showing of a map by the BBC 
In ~ t s  news b ~ l l e l ~ n s  inl~catrng Lammu and Kashm~r 
wl:n a d 3 ?  ot di!!e~enl col-ur Than the cne ~ n d ~ c a t ~ n g  
rest of lndia as :epcrtea In The Hlnduslan T~mes" 
daten May 7556 

'b l  I! sc dcla~ls thereat 

# c ,  wnether tr,e 'Jovernment have taken the 
matter w~th  EEL and 

colour than the one tndicatmg the rest of lndta 

(c )  Yes. S I ~  The Governrnent look up the matter 
w ~ l h  BBC 

(d) The BBC clarlfled thal there had been nc5 
change to the design for the Kashmtr map used bv 
the BBC World-which had been used lor the last 18 
month8 It  Bald that the two colours they use lo  
htghltght the reglon are closely related t o  the 
respecllve map colours used for Pakrstan and lnd~a  
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This is the normal television graphics technique when 
discussmg any region in the world. BBC stated that 
it was their normal practice to avoid highlighting the 
region o n  the map when Kashmir was not at the 
centre of the days story In this case, the story was 
about the Lahore bomb blast. It was further stated 
that where the map showed Pakistan and Indla, a 
lme on  the map shows m e  Line of Control and the 
borders o l  Kashmir 

Membersh ip  o f  GSETT 

450 SHRl SRlBALLAV PANlGRAHl Will the 
Minister 01 EXTERNAL AFFAIRS be  pleased to state. 

( a )  s ince w h e n  India h a s  b e e n  a part o l  an 
independent mult i lateral initiative cal led "Group of 
Sc~ent i l ic  Experts Technology Testing" which monitors 
t h e  se ismic  t e c h n o l o g i e s  o l  t h e  C o m m ~ t t e e  o n  
Disarmament, 

(b )  the ef lect  it IS l ikely to  have  o n  GSETT 
membership due  to non.endorsement of CTBT by 
India, 

( c )  whether according to any treaty al l  the GSETT 
m e m b e r s  b e c o m e  automatic p a r t n e r s  o f  the  
International Monitoring System and 

( d )  11 so ,  the details thereof and the steps the 
Government have taken 1r1   IS regard7 

THE MINISTER OF EXTERNAL AFFAIRS (SHRi 
I K GUJRAL) (a)  India has participated in the Group 
of Scienti l ic Experts '  Technology Testing (GSETTj  
slnce 1976 

i b )  The GSETT I S  a preparatory mul t i la tera l  
i n i t i a t i ve  l a u n c h e d  b y  m e m b e r  s t a t e s  o f  t h e  
Sonference on Disarmament to prepare the ground 
to1 ver~ ly ing  a CTBT 

(c, No.  SII 

(d)  Does not arise 

Pak ' r  A rmaments  

451 DR MURLl  MANOHAR JOSH1 WI!! the 
Minister of EXTERNAL AFFAIRS be  pleased to state 

l a )  t h e  e x t e n t  to  w l r l ch  P a k i s t a n  h a s  
s t reng t l i ened  a n d  inc reased  i ts  armamonts and 
striking power In the last three years and 

( b )  the measures that have been tahenlproposea 
to be  tnken to counter the same? 

THE MINISTER OF EXTERNAL AFFAIRS ISHRI 
I K G U J R A L )  [ a )  G o v e r n m e n t  a r e  a w a r e  o f  
Pakis tan 's  acquis i t ion 01 s o p h ~ s t i c a t o d  arms and 
t e c h n o l o g y  t r o m  v a i i o u s  s o u i c e s  P a k i s t a n  s 
acquisltlon of such weapons, far beyond ~ t s  legitimate 
needs. IS not conducive to peace and security In the 
reglon 
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( b )  G o v e r n m e n t  c o n s t a n t l y  m o n i t o r s  a l l  
developments having a bearlng o n  India's securlty 
and take necessary measures to safeguard it 

Royal ty  o n  C o a l  

452 SHRl MOHAMMAD ALI ASHRAF FATMl 
Will the Minister of COAL be  pleased to state 

( a )  whether  any  amount  of r o y a l t y  o n  c o a l  
payab le  to Blhar s tands outstandrng against  the 
Unlon Government, 

!b) if s o  the amount thereof, til l date,  

! c )  the  e f fo r t s  b e i n g  m a d e  b y  t h e  U n l o n  
Government for ~ t s  payment and 

[d )  the d i f f icu l t~es bemg faced b y  the Government 
In 11s payment' 

THE MlNlSTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTl  SINGH) l a !  to  ( d l  N o  
payment o f  royal ly on  coal to the Government  c t  
Bihar is outstandmg as on 31  3 7996 Tne royaltv 1s 
levied on coal consumers in the coal  sale bills and 
tbe money is remitted to the State Government o r  
recelpt of payment For coal supplies l rom Aprl: ro 
May 1996 the royalty a r n o ~ n t i n g  to Rs 7 65 crores 
IS to be  remltted to the State Government by !ne 
concerned coal companies and w ~ l i  b e  done IC !ne 
normal  course There is no  dif f iculty In the coa i  
c o m p a n i e s  m a k i n g  p a y m e n t s  to !he S t a t e  
Government and the amounts are r e m ~ t f e d  b y  the 
coal companies regularly 

Damodar  F l o o d  C o n t r o l  Scheme 

4 5 3  SHRl ANlL BASU W ~ l l  the M l n ~ s t e r  s' 
WATER RESOURCES be pleased to state 

( a t  whether revlsed lower Damodar Flaod Con!rc 
Scheme submitted by Government o f  West G e n ~ a l  
has been approved, and 

,bl I! so the de ta~ ls  thereof 11 not the 'easoni. 
!heretor? 

THE MlNlSTER OF WATER RESOURCES t S H c .  
JANESHWAR MISHRA) ,a\ and (br The Unlon Govt ' 
hare  not received any scheme titled Lowe l  Damoca-  
Flood Control Scheme (revised)'  l rom Govt o f  West 
Bengal However a scheme namely 'Lower Damoaac 
drainage scheme cos lmg RS 1440  00 lakh h a s  
appioved by the Unlon Govt during June 1989 The  
s c h e m e  a f te r  ~ m p l e m e n t a t l o n  ulll m r t i g a t e  :he 
problems o f  l l oods  6 ara lnage In t h e  a is t r ic ts  r4 
Hooghl) Hourah  d Burdwan 


